Title: Requests the Central Government to direct the State Government of Uttar Pradesh to restore the freedom
of "Jan Morcha', Hindi Daily newspaper.
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MR. CHAIRMAN: The House stands adjourned to meet again at 2 p.m.
1302 hours

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.
1407 hours

The Lok Sabha re-assembled after Lunch at seven minutes

past Fourteen of the Clock.

(Mr. Speaker in the Chair)

MR. SPEAKER: Now, the hon. Home Minister to make a Statement regarding deportation of certain people by
Maharashtra Government.



